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REPORT OF THE JOINT COMMITTEE CONSTITUTED BY HON’BLE
NGT (CZ) IN THE COMPLIANCE OF ORDER DATED 30-02-2026, IN OA
NO. 30/2026 RAMESH SINGH VS STATE OF M.P. & ORS

1. Hon’ble NGT (CZ), Bhopal in OA No. 30/2026 vide its order dated
30/02/2026 in the matter of “Tushar Dwivedi Vs State of Madhya
Pradesh & Ors” directed as follows :-

“1. The present Original Application has been filed under Sections 14, 15
and 18 of the National Green Tribunal Act, 2010, raising a substantial
question relating to the environment, forest protection arising out of
continuous illegal stone mining, illegal blasting, and mining inside forest
land around Village Ramnagar, Tehsil Rampur Baghelan, District Satna,
Madhya Pradesh, respondent no 9 are continuously carrying out mining
beyond the sanctioned lease area, including forest land and adjoining
private lands, without any valid Environmental Clearance, Consent to
Operate, or permission under the Forest Conservation Act, 1980.
2. The illegal mining operations are accompanied by unlawful blasting
using heavy machinery and explosives, causing excessive vibration, cracks
in houses, severe noise pollution, and endangering human life and
livestock. The Applicant raised this issue before authority and has been
repeatedly threatened with dire consequences, including threats to life, for
raising objections against the illegal mining.
3. It is further alleged that heavy mining vehicles are being illegally
routed through PWD/public roads, despite the mining plan specifying a
separate approach road. This has resulted in extensive damage to public
infrastructure, increased dust pollution, and serious risk to school-going
children and local residents. The use of public roads itself demonstrates
that mining is being carried out outside the permitted lease area.
4. A substantial issue of environmental has been raised.
5. Issue notice to the respondents. Returnable within four weeks.
7. We also deem it just and proper to call a report on the matter in issue,
in present application from a joint Committee consisting of:

I.  One representative from the Collector District Satna (M.P).

1. One representative from the DFO Satna (M.P).

Iii. One representative from the Member Secretary Madhya Pradesh Pollution
Control Board (M.P.).
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8. The Committee is directed to visit the site and submit the factual and
action taken report within four weeks. The State PCB will be the nodal
agency for coordination and logistic support.”

2. Constitutions of Committee:-

In compliance of the order dated 30.02.2026 the following officers from
Concerned departments were nominated for the Joint Committee:-

S. Name of Department Name of Committee Member
No
1. One representative from Shri Sujeet Nagesh
Collector District Satna Tahsildar , Rampur Baghelan
(M.P). District - Satna (M.P.).
2. One representative from Shri Shubham Dubey
District Forest officer Range Forest Officer
Satna (M.P). Satna (M.P.)
3. One representative from Shri Sudhanshu Tiwari
State Pollution Control Regional Officer
Board (M.P.). MPPCB Regional Office, Satna (M.P.)

The copies of the nomination letters are enclosed as Annexure—1.

3. Date of inspection:-

The MPPCB Being the Nodal Agency in this matter, coordinated with all the
concerned departments and fixing the date of site visit and it was conducted
on 18/03/2026 at Village — Ramnagar Tahsil- Rampur Baghelan, District —
Satna (M.P.).

4. Inspection of the joint committee :-

That prior to the site visit, an on-site meeting of all Committee Members was
convened at Village Ramnagar District - Satna, (M.P). The information was
given to the complainant Mr. Tushar Dwivedi and respondent no.-9 vide
letter N0.2091 dated 16/03/2026. The copy of this letter is enclosed as
Annexure-2. The following officers/person were present during the
inspection:-
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I.  Shri Sujeet nagesh, Tahsildar, Rampur baghelan, District - Satna
(M.P.)

ii.  Shri Shubham dubey, RFO Satna, Forest Division,Satna District -
Satna (M.P.)

iii.  Shri Sudhanshu Tiwari, Regional Officer, MP PCB Regional
Office, Satna (M.P.)

Iv.  Shi H.P. Singh, mining officer District - Satna (M.P.)

v. Respondent no.09 — Shri Ambuj Dwivedi and Others.
The Attendance sheet prepared during inspection is enclosed as
Annexure--3.

This report is being filed by the aforementioned Joint Committee after

conducting the field visit on 25/02/2026. The Sthal Panchnama

attached as Annexure--4.

5. Background and Specific Issues in this matter:-

The present Original Application has been filed under Sections 14, 15 and 18 of the
National Green Tribunal Act, 2010, raising a substantial question relating to the
environment, forest protection arising out of continuous illegal stone mining, illegal
blasting, and mining inside forest land around Village Ramnagar, Tehsil Rampur
Baghelan, District Satna, Madhya Pradesh, respondent no 9 are continuously
carrying out mining beyond the sanctioned lease area, including forest land and
adjoining private lands, without any valid Environmental Clearance, Consent to
Operate, or permission under the Forest Conservation Act, 1980.

The illegal mining operations are accompanied by unlawful blasting using heavy
machinery and explosives, causing excessive vibration, cracks in houses, severe
noise pollution, and endangering human life and livestock. The Applicant raised this
issue before authority and has been repeatedly threatened with dire consequences,
including threats to life, for raising objections against the illegal mining.

It is further alleged that heavy mining vehicles are being illegally routed through
PWD/public roads, despite the mining plan specifying a separate approach road.
This has resulted in extensive damage to public infrastructure, increased dust
pollution, and serious risk to school-going children and local residents. The use of
public roads itself demonstrates that mining is being carried out outside the
permitted lease area.
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6. Factual Status Report of the Issues raised in petition: -

(A) As per report submitted by the Mining Department satna Annexure--5

VI.

VII.

A mining lease was granted to Mr. Ambuj Dwivedi (S/o0 Mr. Manoj Kumar
Dwivedi) for an area of 2.000 hectares at Khasra No. 1289/1344/1/G/1,
Village Ramnagar, Tehsil Rampur Baghelan, via an order dated 09.01.2020.
The lease period is from 29.07.2020 to 28.07.2030. According to the Forest
Divisional Officer's letter dated 14.12.2017, 0.182 hectares of the sanctioned
area lies within forest limits, 132 meters from the boundary of Forest
Compartment R.F. 759. While fencing and RCC npillars were found on-
site, no plantation (tree planting) was observed around the lease area.

Annexure—-6, 7, 8.

Conditional environmental clearance was granted to the leaseholder by M.P.
SEIAA, Bhopal, on 24.03.2021.

Fencing and RCC pillars were found, but no plantation was found around

the sanctioned lease (Photographs attached.)

During joint inspection it was found that No any crusher is installed in the

sanctioned area.
Mining is being carried out according to the approved mining plan.

According to the approved mining plan, excavation work can be done up to
06 meters. It is mandatory to inform the DGMS (Directorate General of
Mines Safety) for excavation beyond 06 meters.

Demarcation was carried out by the Tehsildar of Rampur Baghelan at the
time of land entry. Subsequently, land entry permission was granted via the
Collector Satna’s order dated 01.12.2021. Annexure—9, 10, 11.
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No plantation (tree planting) was found around the mining lease area. RCC
pillars and fencing were found around the site. No encroachment or illegal

mining was found on forest land.

As per the terms of land entry, the leaseholder has installed RCC pillars and

fencing. No illegal excavation was found on forest land.

The divisional committee marked a distance of 132 meters from the
boundary of Forest Compartment R.F. 759, where the joint team found no

encroachment or illegal mining.

According to the Sub-Divisional Officer's (SDO) report regarding land entry,
there are no water bodies within a 500-meter radius. As per rules, the lease
was sanctioned leaving a 100-meter distance. No water bodies exist within

this 100-meter periphery.

No encroachment or illegal mining was found on forest land. Previously, a
limestone lease was sanctioned to Mr. Brijkishore Dwivedi for 5 years
starting 05.09.1999 on 8.85 acres of land near Khasra No. 1289/1344/G.

Annexure—12.

Environmental clearance was granted by M.P. SEIAA, Bhopal, on
24.03.2021. Investigations and actions regarding illegal mining complaints

are conducted by the Mining Inspector, Satna.

No crusher is installed in the sanctioned area. The leaseholder obtained the
Consent to Operate (CTO) from the Madhya Pradesh Pollution Control
Board on 24.12.2021. Which is valid up to 05/12/2027 Annexure—13.

B. As per report submitted by the Forest Department Satna Annexure—14

XV.

In point no.-05 Petitioner complaint that respondent no. 09 has carried out
mining operations without proper boundary demarcation, has illegally

encroached into the adjoining forest area.

Hon'ble NGT, OA No. 30/2026 (CZ) Tushar Dwivedi Vs State of Madhya Pradesh. & Others& Ors

Page 6 of 10



XVI.

XVII.

XVIILI.

52

For above complaint team of revenue department and forest
department conducted Joint survey (?ﬂTFWD, there is no excavation in

forest land area near by the sanctioned lease of respondent no. 09 (Annexer-

01 survey report).

In point no.-07 Petitioner complaint that respondent no. 09 has illegally
encroached forest area under compartment No. 01, Kacch Karmank RF-759

for mining operations

For above complaint team of team of revenue department and forest
department conducted Joint survey (FﬂTIW-[) There is no encroachment

found in forest land area near by the sanctioned lease of respondent no. 09

(Annexure-01a survey report).

In point no.-09 Petitioner complaint that respondent no. 09 (Annexure A-6)

Petitioner complaint that respondent no. 09 remove 100mtr. Plantation fence.

Above complaint is totally wrong, according to records available of
plantation 100 hectare in RF-759 Beet Janardanpur (2016-17 to 2020-21),
there is no provision of fence in sanctioned project and also not in

measurement book of that project. (Annexure-02a)

In point no.-09 Petitioner complaint that respondent no. 09 mine in forest

land depicted in photographs annexure-A-7 page 34 to 41

After examine block map of RF-759 and survey report of joint inspection
of team of revenue department and forest department (?ﬂTI'W) GPS given
in annexure-A-7 page 34 to 41 are outside the forest boundary. (Annexure-
03a)
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C. Reply on behalf of Madhya Pradesh Pollution Control Board

It is respectfully submitted that the Madhya Pradesh Pollution Control Board
(MPPCB) is a statutory authority entrusted with the responsibility of
prevention and control of pollution and enforcement of environmental norms.
The Board has examined the matter based on records, inspection reports, and
inputs received from concerned departments.

XIX. Reply to Paral of the OA

e The mining lease has been granted by the competent authority and
Environmental Clearance (EC) has been issued by SEIAA.

e The project proponent has also obtained Consent to Operate (CTO)
from MPPCB, which is valid up to the prescribed period.

e As per joint inspection conducted by concerned authorities, no mining
activity has been found outside the sanctioned lease area, and no
encroachment into forest land has been observed.

XX. Reply to Para 2 of the OA

e That the allegations regarding illegal blasting, excessive vibration, and
damage to houses are not substantiated by any inspection report
available with the Board.

¢ No such violations have been recorded during inspections.

e However, the project proponent is required to strictly adhere to
environmental norms and conditions prescribed in EC and CTO.

XXI. Reply to Para 3 of the OA

That the allegations regarding use of public roads, damage to infrastructure,
and dust pollution the project proponent is required to ensure:

e Proper transportation management
e Dust suppression measures

e Compliance with conditions of Environmental Clearance
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XXIl. Reply to Para 4 of the OA

e That the issue relating to environmental concerns has been examined.

e As per available inspection reports, no major environmental violation
has been observed.

XXIIl. Plantation / Green Belt Development

During inspection, it was observed that no plantation (tree plantation) has
been carried out in and around the lease area.

This indicates non-compliance / inadequate compliance of green belt
development conditions prescribed under Environmental Clearance.

XXIV. Boundary Demarcation- RCC pillars and fencing have been found on site,
indicating proper demarcation of lease area.

XXV. Forest Land & Encroachment - No encroachment or illegal mining has
been found on forest land as per joint inspection.

XXVI. Crusher Installation- No crusher unit has been found installed within the
lease area.

7. Conclusion: - Based on inspection dated 18/03/2026:

I. The major allegations regarding illegal mining, forest encroachment, and
absence of statutory permissions are not substantiated based on Joint

inspection and available records.

1.  However, it has been observed that the project proponent (Respondent No.
09) has not carried out adequate plantation/green belt development, which is

a violation of environmental conditions.
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8. Recommendation: -

The project proponent may be directed to:

e Undertake immediate plantation/green belt development as per EC
conditions

e Submit compliance report to MPPCB within stipulated time

e MPPCB may initiate appropriate action as per provisions of
environmental laws in case of continued non-compliance

St e

SUJEET NAGESH SUDHANSHU TIWARI
TAHSILDAR, REGIONAL OFFICER
RAMPUR BAGHELAN MPPCB SATNA

NAGOD, DISTRICT SATNA (M.P.)

SHUBHAM DUBEY
RANGE FOREST OFFICER
FOREST DIVISION SATNA

DISTRICT SATNA
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The present Original Application has been filed under Sections 14, 15 and 18 of the National
Green Tribunal Act, 2010, raising a substantial question relating to the environment, forest
protection arising out of continuous illegal stone mining, illegal blasting, and mining inside
forest land around Village Ramnagar, Tehsil Rampur Baghelan, District Satha, Madhya
Pradesh, respondent no 9 are continuously carrying out mining beyond the sanctioned lease
area, including forest land and adjoining private lands, without any valid Environmental
Clearance, Consent to Operate, or permission under the Forest Conservation Act, 1980.

1. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-

i. One representative from the District Magistrate, Satna, MP

ii. One representative from DFO, Satna, MP
i.  One representative from Madhya Pradesh Pollution Control Board

The Committee is directed to visit the place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support. -

The report in the matter be filed by the Committee by email at ngtczbbho-mp@gov.in
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(Armerwe - 3 P
P hority, VI.F.
nment lmpact Assessmenéﬁit:rtnment of India)
E vir';(r:menl. Forest and Climate Change, .
iniatry oF =0 ironmental Planning & Coorcggr?sm Yib AreraColary
o FRIyRYEISE " Bhopal - 462016
visit us hllp:ffwww.mpseiaa:mc.ln
Email : mpseiaa@gmail.com
Tel.: 0755 -2466970, 2466859
Fax:0755-2462136

No_‘; FY6og-  ISENN Z)

Date “Q'-HS 7,)

State Envi

To

' mbuj Dwivedl
ggrg:ri Manoj Kumar Dw!vedi.

Gram & Post - Janardan,
Tehsil - Rampur Baghelan,
Dist. Satna, MP — 485881

. No 8169/2021 Prior Environmental ClearanE:e for Stgne Quarry (opencast semi
suz;e(c:haas:;zed method) in an area of 2.0 ha. for production capacity of 20000 cum per annum
at Khasra No. 1289/1344/1/GA/1 at Village - Ramnagar, Tehsil - Rampur Baghelan, Dist.
Satna (MP) by Shri Ambuj Dwivedi S/o Shri Manoj Kumar Dwivedi, Gram & Post - Janardan,

Tehsil - Rampur Baghelan, Dist. Satna, (MP) — 485881 _
This has reference to your letter received in SEIAA office on 09.02.2021 and subsequent Jetters
seeking Prior Environmental Clearance for the above project under the EIA Notification, 2006. The
proposal has been appraised as per prescribed procedure in the light of provisions under the EIA
Notification, 2006 on the basis of the mandatory documents enclosed with the application viz., the

Form — 1 & ||, Appendix-1, DSR, Mining Plan & EMP, the additional clarifications furnished “in
fesponse to the observations of the State Expert Appraisal Committee (SEAC) and State

and longitude 81°04 '30.19" to 81 °04 '31.37" as per mining plan.

The project has been considered in accordance with the provisions of the EIA notification issued
by the Ministry of Environment & Forests vide S.0. 1533 (E). dated 14" September 2006,

mechanized method) In an area of 2.0 ha. for production capacity of 20000 cum per annum
3t Khasra No, 1289/1344/1/GA/1 at Village - Ramnagar, Tehsil - Rampur Baghelan, Dist,

" 21692021 | "0' ) @ =




7 (MP) for the lease period to Shri Ambuj Dwivedl S/o Shri Manoj Kumar Dvgvecil,tfr;‘rz
. ‘2;3 . Janardan, Tehsil - Rampur Baghelan, Dist. Satna, MP — 485881, ;u je:se o
' jlowing specific conditions as recommended by SEIAA & SEAC and subseq

0
smﬂdar
speclﬂc Conditions

tch
g any mining activity fencing shall be carried out all around the lease area. Proper v/a
of lease area fo avoid any

d Conditions.

4 Before commencin
and ward arrangements should be made with installation of signage at 4 corners

untoward incident involving public and animals by the PP.
» PP shall not start mining activily before execution of lease agreement.
3 The depth of the pit shall be as per the Approved Mining Plan. '
. The entire area shall be fenced and three rows of plantation should be done on the periphery of the

4,

boundary. .
The mining operation shall be restricted to above ground water table and in no case it should intersect the

5.
ground water table. In case of working belfow the ground waler table, approval of the Central Ground Water

Board shall be obtained.

PP shall ensure to construct garland drain with settling tank all around the lease area and regular cleaning
& maintenance shall also be carrled out by PP.

PP shall ensure the proper water supply arrangements for dust suppression, regular sprinkling, plantation

and drinking purposes especlally in summer season.
8. Total 3600 saplings of suitable tree species i.e. Ne'am, Pipal, Sissoco, Bargad, Amaltas, Khirni, Mango,

Guava, Bamboo, Imli etc. shall be planted by PP in first three years under plantation programme in barrier
zone, no mining area and khasra no. 1289/1 in consuiltation with Gram Panchayat/ District Administration.
PP shall also explore and identify the chunk of jand in the area from revenue record to carry out plantation

programime as proposed. .
PP shall ensure proper implementation of plantation, dust suppression, construction of approach road and
maintenance of existing pakka road as part of Environmental Management Plan. Additional budget

provision shall be made as part of EMP: .
10. PP must ensure implementation of the following activities under CER as committed :-

* Construction & maintenance of drainage (80m) of village Ramnagar

PP shall ensure to contruct toilet with proper plumbing in the school of above village and
confribute on behalf of village in Jal Jeewan Mission In consultation with Janpad Panchayat and
PHED.PP shall give preference "to develop/provide infrastructural facilities in schools or
aanganwadies of above villages. The modification to the above activities can be made with the
permission of the district administration and need based activity for the development of nearby
villages shall be implemented by PP in consultation with the District Collector and Gram Panchayat.

11. PP should ensure to submit half yearly compliance report and CSR activity report with photographs of
plantation in MP-SEIAA. If PP is failed to upload or submit two consecutive half yearly compliance reports
of EC conditions to concerned authority (SEIAA and Regiona_l Office, MoEF&CC,Gol,Bhopal) than prior
environmental clearance issued to PP will automatically be treated as cancelled/ revoked as per OM No.
930/SEIAA/2019 dated 30.05.2019 issued by MPSEIAA. ' i

12. A budgetary provision for Environmental management Plan of Rs..9.37 Lakh as capital and Rs 5.7
Lakh/year as recurring are proposed by PP. ' =

13. Mining should be carried out as per the submitted land use plan and approved mine plan.

14. The lease boundary should be clearly demarcated at sile with the given co-ordinates by pillars and fenced
from all around the site. Necessary safety signage & caution boards shall be displayed at mine slte.

' - - : e
1se n0.8169/2021 . 2¢l5 i 7— \




100

3 _ ,.,wﬁd gprinklers arrangemeants with solar pumps should be provided for dust suppression at {he exit of

s aroa and fixed typos sprinklers on the evacuation road. PP should maintain a 109 book wiversin
¥ ' gotols of water sprinkling and vehicle mavement are recorded.

47 | ponation of material shall only he dane in covered & PUC certified vehicias wilh required moisture to
T, fgitive eniissions Transportation of minerals shall not ba caried out through forest area without
O ssions from the compatent authority
Hi““”'l avacuation road shall be mada pucen (WBM/black top) by PP
)t

NooeSSAY consents shall be obtaned from MPPCEB and the airAvater poliution control measures have to be
1 aaned os per the recommendation of MPPCH

. Crusher with inbullt APCD & water sprinkiing systom shall be Instalied minimum 100 meters away from the
¥ opd and S00 meters away trom the habitations only nfter tha parmissions of MP Pollution Control Board
with atleast 03 meters high wind broaking wall of suitable matetial to avoid fugitive emissions.

,a Thick plantation shall bo carryout in the periphery/barrier zone of the lease, mineral evacuation road and
A ommon area in the village. Top sail shall ba simultaneously used for tha plantation within the lease area
and no OB!dump shall be stacked outside the lease area. PP woukd maintain the plants for five years

inQuding casualty replacement. PP should also malntain a log book containing annual details of tree.

plantation and cousality replacemant and to take adequate precautions so as not to cause any damage L
the flora and fauna during mining operations. ’

-y Appropriate activities shall be taken up for soclal up-liiment of the area. Funds reserved towards the same
<hall be utilized through Gram Panchayat/compatent authorily.

52 Six monthly eccupational health survays of workers shall ba carryout and all the workers shall be pmwd‘ed
with necessary PPE's. Mandatory faclities such as Rest Sheltors, First Ald, Proper Fire Fighting
Equipments and Tollets (separate for male & femala) shall also be pravided for all the mine workers and

other stafl. Mine's site office, rest shelters otc shall be fluminated and ventilated through solaf lights.

23. A separate bank account should ba maintained for all the expenses made in the EMP and CER aclivities by
PP for financial accountability and these datails should be provided in Annual Environmental Statement. In
case the allocated EMP budget for mitigative measures to control the pollution is not utitized fully, the
reason of under utilization of budgatary provisions for EMP should be addressed in annual retum.

24 To avoid vibration, no overcharging shall be carred out during blasting and mufile blasting shall be

adopted. Blasting shall be carriad out through certified blaster only and na explosive will be stored at mine
site without permission from the competent authority.

25. Mine water should not be discharged from the lease and be used for sprinkling & plahtalions. For surface
runoff and storm water garland drains and settling tanks (SS pattern) of suitabla sizes shall be provided.

26. PP shall be responsible for discrepancy. (il any) in the submissions made by the PP to SEAG & SEIAA

27. The amount towards reclamation of the pit and land In MLA shall be carried out through the mining
department. The appropriate amount as ssttmated for the activity by mining dapartment has to be
deposited with the Collector to take up the activity aftar the mine Is exhausted. .

28. NOC of Gram Panchayst should be obtained for the water requirement and forest department before

uprooting any trees in the lease area. PP shall take Socio-economic activitles in tha region through the
‘Gram Panchayat'. ' : :

29. The leases which are falling >250 meters of the forest area and PP has obtained approval for the Divisional

Level Commissloner commiitea, all the conditions stipulated by Divisional Level Commissioner commiltae
shall be fulfilled by the PP.

30 Expansion or modernization In the project, entalling capacity addition with - change in process and ot -

g’fha’::'l’w and any change in product - mix in proposed mining unit shall require a fresh Environment
a nce. ; -

31 )l it being a caso of Temporary Permit (TP), the valfdity of EC should be only up to the validity of TP and PP
has to ensure the oxecullon of closure plan.

Covse no 810972021
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oro follin
2%’ \;t}‘t:ihpmposud [:nsgﬁ?’o&c ucngm"" PP shall devalop Ils own website 1o display various mining
’ uc“"1 s bo uploads on thi =R along with budgetary allocations, All the aix monthly progross
' sholl 00 5 wobsllo along with MoEFACG & SEIAA, MP with rolevant photographs

ous activities such os garlond drains, sollling tanks, plantolion, water sprinkiing prrangemonts.

yarle
¥ ooetion & houl rond otc. PP of Mino Managar ahall ba mado rosponaible for Its maintenance &

¥ anhe ¢oll queries, the maximum permiltod dopth shall not oxcood 02 melors balow goneral ground lovel &
9 ot provisions lold down In MOEF&CC OM No, L-11011/47/2011-1A.1I(M) datod 24/06/2013.

o mining lease holders shall after coasing mining oparation, undortako ro-grassing the mining orea and
#. any other area which may have beon disturbed due to thelr mining actlvitios ond rostoro the land 10 ;
condition which s fit for growth of foddor, flora , fauna ole. Moroover, A soparalo budget In EMP & ngo
ghall malntained for development and malntonance of grazing land as por tho latost O.M dated 16/01/2020.
The project proponent shall follow the miligation moasures provided In MoEFCCs Olfico Momorandurnol::;
| 2.11013/67/2014-A. 1l (M) doted 20th Oclobor 2014, tillod “Impact of mining activities on Habita s
\ssues related 10 the mining Projects wheraln Habllatlons ond villages are tho part of min® loose orea

Habltations and villages are surroundod by the mine loaso area”.

5 . hin 30
a5, Any change in the correspondonce address shall bo duly Intimaled to all the regulatory m_ﬂho’“y wit
days of such chango.

57. Mining Leaso boundary shall be approprialoly earmarkod with foncing..

18, A display board with following detalls of tho projoct s mandatory at the entry to the mine.
a) Loase owner's Name, Contact detalls etc.
b) Mining Lease area of the project (In ha.)
¢) Production capacity of the project.

B. Standard Condiltions

4. Valid postal address of the PP with e-mall detalls.

2. Mining will be carried out as per the approved Mining Plan. In case of any violation of Mining Plan the
Environmental Clearance given by SEIAA will stand cancelled.

3. Effective safeguard measures, such as regular water sprinkling shall be carried out In critical areas proneto
alr pollution and having high levels of particulate matter such as _Iqadlng and unlogdlng point and all transfer

points..

4. Where the quarry Is in a hilly terrain and where some part of the hill Is already cut for quarrying, '_fu rther hill
cutting shall not be done. In such cases, deepening the exlsling operational area may be preferably done.

5. Precise mining area will be Jointly .derharcated at eite by officlals of Mining
mining operations for all proposals under conglderation, ;

8. The lease holder shall obtain necessary prior permission of the competent authorities for drawal of requisite
quantity of water (surface water and groundwater), if required for the project.
Parking of vehicles should not be made on public places.

Special Measures shall be adopted to prevenl the nearby selllements from the impacts of mining actlvities. .
Malntenance of roads through whic .

h transportation of minor minerals Is to be undertaken, shall be carried-
out regularly. '

/Revénue department prior to

o N

9. Measures for prevention and control of soll erosion and management of slit shall be undertaken.

10. ';Ledl?::esfgarland drains shall be constructed at foot of dumps to arrest siit from belng carrted to waler

11. The project proponent wil .
e P | ensure necessary protection measures around the mine pit, waste dumps and

Cace no 816012021
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: waste shall be
J il Son:;jkﬁlhng (Whereversg:?);:idb?mperly With proper siope ang adequate safeguards and shall be
o gtorba able) for reclamation ang rehabilitation of mined out area
A _ *’ﬁalion programme shall be carrieq
N % afl

bake, d out as per £
V. ed. No tree-feliing shall be done in the leased ar
f’U[hofiW' .

_ vehicles tlransportmg minerals sha
st particles ! fine matters escape durn

(6. Persons working in dusty areas shall be

imparted adequate training and infomation on safety and health aspects.
17. Dispensary facilities for first-aid shall be provided at site.
18. A copy of the environmental clearance

Local Bodies, Panchayat and Municipa
Government

Provided with protective respiratory devices and they shall also be

shall be submitted by the Project Proponent to the Heads of the
| Bodies, as applicable, in addition to the relevant officers of the
19. The Ministry or any other competent 3
condition in the interest of environment

20. Concealing factual data or submissio

n of false/fabricated data and failure to comply with any of the
conditions mentioned above may re

sult in withdrawal of this clearance and attract action under the
provisions of Enviranment (Protection) Act, 1986. '

N T s Bore : ithin
21. Any appeal against this prior environmental clearance shall lie with the Green Tnl:n.m:gl.2 I(f) ?:cessam witim
a period of 30 days as prescribed under Section 16 of the National Green Tribunal Act, .

uthority may aiierfmodify the conditions or stipulate any further
protectiop.

-~
)
-,
(B. Vijay Datta)
‘ : Member Secretary
Endt No. { SEIAA/2021 Dated:
Copy to:- : ; , En =3 . ;
1. Principal Secretary, Department of Environment, Government of Madhya Pradesh, Mantralaya,
Bhopal. .
2. Secretary, SEAC, Research and Development Wi

ng Médhya Pradesh 'P
Paryavaran Parisar, E-5, Arera Colony Bhopal-4620 16
3. Member Secretary,

ollution Control Board, .
Madhya Pradesh Pollution Control Board
Bhopal-462016 :

, Paryavaran Parisar, E-5, Arera Coleny,
. 4. Collector, District Satna (M. P.)
5. Divisional Forest Officer, District Satna (M. P.) ; g
6. 11:;\ %iv;sion. Monitoring Cell, MoEF& CC, Gol, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi-
0003, :
7.. Director

(S), Regional office of the MOEF,
No. 3:Ravi Shankar Na

gar, Bhopal-462016.
8. Director, Geology & Mining, Madhya Pradesh, 29
8. District Mining Office :

10.DEO, SEIAA, for update on websile,
11. Guard file,

(Alok Nayak)
Ofﬁoer-in-Charge

Caze no.81692021
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» MODIFIED MINE PLAN WITH EMP &
__MINE CLOSURE PLAN 5o ot

e ————e e

;4.‘ ,}\

@ ’*"-'T b 0T W R et ur JorHT s
ﬂ"l"‘ﬂ SIS B8 ERR A R RS "‘,-)
RO TAGH @A OGS B:FO ! ’;\
TR IO A '-‘_'. i TR !‘:fc‘- vl e ) ':5
wf i AT T 8 DT Y s e 7
il st VILLAGE- RAMNAGAR, TEHSIL— RAMPUR BAGHELAN/ Z \ /

DISTRICT- SATNA, STATE—MADHYA PRADESH
KHASRA NO. 1289/1344/1/Ga/1, LEASE AREA - 2,00 HECTARE, PVT. LAND (NO
LEASE PERIOD -10 YEARS (FROM AGREEMENT)
PLAN PERIOD - 5 YEARS (FROM AGREEMENT)
PREPARED UNDER RULE 42 D OF MADHYA PRADESH MINOR MINERAL RULE 1996
(Amendment vide dt 23/03/2013)
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SHRI AMBUJ DWIVEDI, S/O - SHRI MANOJ K'UMAR DWIVEDI,
R/O - GRAM & POST - JANARDANPUR, TEHSIL- RAMPUR BAGHELAN,
DISTRICT- SATNA (M.P.) .

i Head

7 Geolog & M\ﬂm%;i
‘rate © ay (M.P.;

-gjoﬂai Office, Revia | PREPARED BY
D a%ﬁ?{fﬁi Stk

Recognize Qualified F’erson
DR. RAKESH KUMAR SINGH hange, 3;';&?0035’*0"292%%3{2013
AKASH GANGA NAGAR, INFRONT OF SUMIT BAZAR,
PANNA ROAD, SATNA 485001 (MP), PHONE NO.08085379660 * '
REGISTRATION NO. RQP/DGMMP/004/2013 VALID UP TO -17.04.2023




friominc 109,
; AR STONE MINE (2.00 HECTARE) STO OSIT, MODIFIED MINE PLAN OF SHRI
AMBU]J DWIVED], SATNA (M.P)

CHAPTER 7
MINES SAFETY

7.1 POSSIBILITY OF ACCIDENTS DUE TO MINING OPERATION & ITS
PRECAUTION MEASURES:

Probability of accidents both in mine and roads will almost be due to movements of vehicles,

formation of voids in mining area, falling of stones from top etc.

All safety precaution will be taken, to prevent road accidents, vehicles engaged will be kept fit

and drivers will be instructed to drive slow and carefully. _If it is required that the mining

operation will go i)cyond the limits as prescribed by IBM & Mine Safety Rules will implemented

by the lease owner and he will seek the necessary permission from the concerning department.

7.2 IF MINING WILL GO BEYOND 6 METER DEPTH, THEN AS PER MMDR 1961
RULE IT 1S THE RESPONSIBILITY OF LEASEE TO GIVE INFORMATION TO
DGMS IN FORM 13: If required the permission will be taken by lessee.
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_r!)'r. d?agzsg .g{u;fcs‘ln l;,

Recognize Qualified Person

Regd. No.-RQP/DGMMP/Q04/201 3
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OSIT, MODIFI
AMBU] DWIVEDI, SATNA (M.P.) ED MINE PLAN OF SHRI

- /‘"_-_-___-___‘_‘—‘—'—-—-—.____————-_,-h—-—-—-——._.___ =
' 1] . -
CHAPTER 8
DETAILS OF CONCEPTUAL PLAN

8.0 Proposal and manner of reclamation and Rehabilitation of Mined out land:-

Mining affects environment in various ways including depletion of land cover, Vegetation,
removal of soil. change of land scape & deposition of the solid waste product thus causing
imbalance in the land scape and increasing air, water and soil pollution. As the mining activity
will be progressed the overburden, rejects, tailings, talus and scree material generated will be
separately stacked and no progressive mine closer plan is proposed. However it is made clear
that at the end of 10 year if the availability of stone will be depleted or warranted or the mineral
availability will be exhausted or the excavation of stone at 650 m. level will be uneconomical
then the lessee shall be constrained leaving no other alternative except to close the mine finally
and thereafter. '

The lessee shall commence the closer of mine forthwith by way of dcveloped mine pit as a water
reservoir by mal-_mg barbed wire fencing all around the mine site. The same w111 be utilized as
water supply and means of irrigation to the neighbors. Also as an alternative source the water
reservoir may be utilized as fish farming for sustainable development of the human beings to
enhance their socio economic condition and fulfill the needs of starvation for their livelihoods.

Excavated pit will be developed as Reservoir of natural rain water to the depth of 6.50 m. from

below 310 RL. There is no proposal of reclamation and Rehabilitation during next five years
progressive Plan period, Backfilling in future of mined out area will be done in Quarry Lease
| area by semi mechanized method but it depends if the Stone strata continues within the Mining

permissible limit.

e
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FILE NO 16/Q.L./99

To go with sanction quarry lease agreement of

" Lime stone to be grant in village Ramnagar Tehsil Rampur

Baghelan Distt.
Nos. 1289,

Satna (M.P.) over an area 8.85 Acres Khs
1344/1Ga for Five Years in favour of shri
Brij Kishore Dwivedi s/o shri TejBhan Dwivedi R/0o.
Janardanpur Tehsil Rampur Baghelan Distt. Satna (M.P.)
AND AGREEMENT EXECUTED BETWEEN Shri Brij Kishore Dwivedi
s/o shri Téjbhan%DWivedi r/o. village Janardanpur Tehsil
Rampur Baghelan Distt. Satha (M.P.) Through the
Collector, Satna distt.'satQQ Madhya pradesh.

, COLBECTOR
” ASATNA (M. P.)
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Amarpatan Maihar By Pass,
AWKLUU’_. - ‘3’ _ Rewa Road Satna,Pin -4:21:1(1):

L . .CCA-Fresh

CONSENT NO: #+ ~ PCB ID: 140004

NSE BB AE] AR 212021

To, :
The Occupier,

Consent No:AW-94716

M/s. Ambuj Dwivedi S\o Shri Manoj Kumar Dwivedi

(Srone QarryMines_ Ramnagar),

Village :- Ramnagar, Rampur (Murwar),

Dist : Satna, (M.P.)

Subject: Grant of Consent to Operate under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 & under section
21 of the Air (Prevention & Control of Pollution) Act,1981

Ref: Your Consent to Operate Application Receipt No. 1102929 Dt. 06/12/2021 .

With reference to your above application for consent to operate has been considered under the aforesaid Acts and existing rules therein.
The M. P. Pollution Control Board has agreed to grant consent up to 05.12.2022, subject to the fulfillment of the terms & conditions,

enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :-
a. Location: 1289/1344/1/GA/1, Village Ramnagar , Tehsil Rampur Baghelan, Satna

b. Mines Area 2 hect:
¢. Product & Production Capacity:

Product

Production Capacity

Mining of, Stone boulder

20000 Cum per annum

Note:- For any change in above industry shall obtain fresh conseut from the board,

The Validity of the consent is up to 05.12.2022 and has to be renewed before expiry of consent validity. Online application through
XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the consent/Authorization.
Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act
* Conditions under Air Act
* General conditions

Zc:

District Mining Ofﬁcer, (Mining Section) Collector office, Satna (MP) for information .

Piphatly Som wirh Aalissr

TPAV # 1RFN489VB5

-

Signature N_%V rified

Digitally Signed’p¥ : KAILASH —=
PRASAD SONHE.E. i =
Date: 24/12/2031 05:01:02 PM KAILASH PRASAD SONI

(Organic Authentication on AADHAR from UIDAI Server) @ Regional Officer

This Certificate generated from xgn.mp.nic.in are valid and does not require physical signatures, the certificate can be validuted online Jrom xgn.mp.nic.in using "TPAV* Number,

Page: 1/




[ R e T | 1 38

m-
- yo -~ T

- Lreavanss

PULLSTIIL vUruet Avhea sk vasAeAWIE AoEALL S RSUSR LS
Amarpatan Maihar By Pass,

Rewa Road Satna,Pin -485001

Satna
] I:anrd - Satn
Taihar By Pay a
PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :- na,Pin 485 0’;'

uvantity of trade effluent at out fall of the unit shall not exceed 0.000 KL/day, and the daily quantity of sewage 07672.5 ;ﬂlnn
~£37273

the unit shall not exceed 0.100 KL/day

Effluent Treatment:-

licant shall provide comp}-chensivc effluent treatment system as per the proposal submitted to the Board and
tain the same properly to achieve following standards-

pH Between 55-9.0 TDS Not exceed 2100 mg/l.
Suspended Solids Not exceed 100 mg/l. Chlorides Mot exceed 1000 mg/l.
BOD 3 Days 270C Not exceed 30 mg/l.

coD Not exceed 250 mg/l.

Oil and grease Not exceed 10 mg/l.

For other parameters general standards of discharge as notified under EP Act 1986 shall be applicable.

3. Sewage Treatment :- _‘I‘hc applicant shall provide comprehensive sewage treatment system as per the proposal submitted “sectiop |
to the Board and maintain the same properly to achieve following standards- |

pH Between 55-9.0

Suspended Solids Not exceed 100 mg/L. -
BOD 3 Days 270C Not exceed 30 mg/l. :,SIEE £
coD Not exceed 250 mg/l. '

Oil and grease Not exceed 10 mg/l. f

S Water Code (Qty.in Kipd - Kilo Ltr pe DY) IWE 741500 [WWG.: 0100 "Water Source it i |
1 |Domestic Purpose ] | 0500 | 0100 | Tankers | s
| 2 | Dust Suppression | 4000 | 0000 | Tankers | \

e

4. The effluent shall be treated up to prescribed Standards and reuse in the process, for cooling and for green beit
devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent shall

be discharged outside of industry/unit premises.

5. Water meter preferably electromagnetic/ultrasonic type with digital flow recording facilities shall be installed separately
for category wise consumption of water for Industrial cooling/boiler feed, mine spray, process & domestic purposes and
data shall be submitted online through XGN monthly patrak/statements. The industry/unit shall also monitor the treated
wastewater flow and report the same online through monthly patrak/statements.

6. Any change in production capacity, process, raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases Or process modifications which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board

7. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

8. The Consent does not authorize or approve the Construction of any physical structures or facilities or the undertaking of
any work in any water course or within its high flood level (HFL) area

9. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as

above conditions.

10. Compilation of Monitoring data- -
i. Samples and measurements taken to meet the monitoring re

volume and nature of monitored discharge. ' -
ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and

analytical methods used to meet the monitoring requirements specified above shall_r:onfonn to such guidelines unless \
otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications t
and where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of \

the American Public Health Association, New York U.S.A. shall be used. _ .
iii. The applicant shall take samples and measurerpent égnq-l&pé:tkwm\g requirements specified above and report online

the certificate can be validuted online from xg isjn using "TPAV® Number. Page:2 )

quirements specified above shall be representative of the

Tas Cavtificate praerated from sgnmpnic.in ore valid and does ol require physical signamres.
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18. Industry/Institute/mine manag
consent conditions,

Additional Water condition:- (if ““f” - . ,
1. The mine management shall maintain zero discharge condition.
2.. Mine manage

ment shall make arrangements for ground water recharge.
3. Ensure that

the silt shall not flow into the nearby water body.

(31
Consent No:AW-94716
This Ceriifi
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C. Sulphyr p; atter (less A 2.5 microp 0 ugg,/;l (PM1g Re/me 2 basis)
d. Nitrogen O(::i{:;el:: [i%zl](éthrs 5IS) - 80 g/ V2.5 g S. basis)
X hrs, By i
e, s 5)-80 2
=4rbon Monoxige [CO] (3 rs. Basis) - 2000 ﬁg}lma
3. The industry ghay
. take adequae Mmeag
Premises Jegg : UTeS for contro] of noj :
than 75 dB(A) during Ay time and 7 dB(A Sii éc:fglh%et?gated from indugtriy activities withip e
4- The industryfypi shall
. Make the
emlSSIOI\fSectlonfactiviti fecessary Arrangements f,, contro] of the fugitive mission frop, any source of
€o
3. All other fugitive emission
e Sources gych
made airtight tq avoid th e = leakag

ry/ unit

hust shall ensure all necessary arran
Process within premi

Ses

Additional Air condition:. (i any) :-

1. Industry shal) take effective steps for extensive tree

Plantation for general improvement of environmenta conditions,

. Major approach roads and hay| roads shall be meta| topped,

3. Drills sha]] be wet operated to reduce the fugitive emissiqp.

4. Mining area should be surrounded by green belt having thick Canopy of the tree cover,

5. Sufficient number of water tanker for water sprinkling shall be provided for the contro] of fugitive emission from haul roag,

6. The Consent/Renewal issued under Air/Water acts is subjected to the mining lease issued by Mining Department, 'Ihere_fore. at any time,_if
the mining lease js cancelled/suspended by Mining Department in future, this consent/renewal shal] be treated as automatically null and voiq
with immediate effect from the date of can

cellation of mi ning lease and industry shall immediately stop the production at this site,

Cancont NotAW-94716
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11. On violation
necessary action

of any of the above-mentioned conditions the congent gran
will be initiateq against the industry,

Additional condition:- (if any) :-
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Server)
(Organic Authentication on AADHAR from UIDAI Se
TPAV # 1RFN4B9VDBS

For and op behal
M.P. Pollution Control Be

R0

KAILASH PRASAD SONI
Regional Officer
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Consent Order M.P. Pollution Control Board - Satna

AL BT Amarpatﬂn Maihar B}’ PESS,
‘,..n_rv_n.qhawlnn::a,u? Rewa Road Satna,Pin -485001
1 m:?"gﬂ;k;:? Satna
PHHSLE

Tele : 07672-237273

RED-SMALL } CCA-Rencwal '
Z.b s Vel (A vataiky o8y 12/2027 CONSENT NO: #*+ M

S IMPPC3/SAT
Outwe -d No114586,12/01/2023

Consent No:AW-108874
To,
The Qccupier,
M/s. Ambuj Dwivedi S\o Shri Manoj Kumar Dwivedi (Mines Area 2 Hect),
Vill.- Rampur (Murwar), Teh.- Rampur Baghelan
Dist.- Satna, Latitude : 24.6150 Longitude : 81.0755

?,:‘_' Sabject: Grant f or Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act,1974 & under section
' 21 of'the Air (Prevention & Control of Pollution) Act,1981
Kaef: Your Application for Renewal Consent Receipt No. 1257161 Dt. 19/12/2022

With reference to your above application for Renewal of consent has been considered under the aforesaid Acts and existing
rule: therein. The M. P. Pollution Control Board has agreed t

! o grant for Renewal of consent up to 05/12/2027, subject to the
fulfillment of the terms & conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWING CONDITIONS :

a.” ocation: Khasra- 1289/1344/1/GA/1, Rakwa-2.0 Hect,Village
5. Total Mining Lease Area:- 2.0 Hect,

-Ramnagar , Tehsil- Rampur Baghelan, Distt.- Satna (M.P.)

c. 'roduct & Production Capacity:

¢/ 15| PrOdUCH o S e G e S
Minirg of Stone Boulder | 20000 M’ /Y
| | (Twenty Thousand Cubic Meter Per Ycar)
| ot romany change in above industry shall obtain firesh consent from the hoard.

The Validity of the consent is up to 05/12/2027 and has to be renewed before expiry of consent validity. Online application
through XGN with annual license fees in this regard shall be submitted to this office 6 months before expiry of the
cc1sent/Authorization. Board reserves the right to amend/cancel / revoke the above condition in part or whole as and when required.

Enclosures:-
* Conditions under Water Act

* Conditions under Air Act
* Gieneral conditions
C'C-ta-~
Vlining officer Satna , Distt. Satna (M.P.) for information Please.

Signature N_orLV rified

R e B R T

e W [

TR ——y

CRaa 7 % MR o st WA

— T T

s e

; Ty, 2w DI f e
(hg PHIR AR Digitally Signied p4 : KAILASH T
purt L il PRASAD SONHE.E. D SON
PR e Date: 12/01/2023 06:12:17 PM KATLASH PRASAD SONI
(Ocponic Authentication on AADHAR from UIDAIL Server) — - Regional Officer
—!_ P‘!:;}n:ﬁ "(lQ&DQQﬁGW nic.in are valid and does not require physical signatures. the certificate can be validated online from sgn.mp.nic.in using "TPAV™ Number. Page: 1/6
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Consent Order M.P. Pollution Control Board - Satna

Amarpatan Maihar By Pass,

“:.i_m..,, ﬁ?ﬁ”ﬂ Rewa Road Satna,Pin -485001
0 g

Eil 'E

s Satna
LT Tele : 07672-237273
e ONDIT IONS PERTAINING TO WATER (PREVENTION & CONTROL OF POLLUTION) ACT 1974 :-
| ‘The daily quantity of trade effluent at out fall of the unit shall not exceed 0.000 KL/d nd the dail i
at out fall of the unit shall not exceed 0.300 KL/day i sasip Bty oFkewge
2 Trade Effluent Treatment:-

T 1e applicant shall provide comprehensive effluent treatment system as per the proposal submitted to the Board and
miintun the same properly to achieve following standards-

o B0 TR R T
o Wi

L T
1 1.1&1

bt Between 5.5-90 TDS Notexceed 2100 mg/l.
|3 aspeidded Solids Not exceed 100 mg/l, Chlorides Not exceed 1000 mg/1.
" 10D Dawvs 27 °C Not exceed 30 mg/l. )

oD Not exceed 250 me/l.

(3il and grease Mot exceed 10 mg/l.

For other parameters general standards of discharge as notified under EP Act 1986 shall be applicable.

3 Sewage Treatment :- ‘Thc applicant shall provide comprehensive sewage treatment system as per the proposal submitted
:c the Board and maintain the same properly to achieve following standards-

;;u; Between 5.5-9.0
iSt:spended Solids Not exceed 100 mg/l.
|BOD: Davs 27°C Not exceed 30 mg/l.

\COD Not exceed 250 mg/l.

"0l and grease Not exceed 10 mg/l.

"4z | Water Code (Qty.in klpd = Kilo Ltr per Day) WC':3.500 WWG: 0300] = Water Source
] Domesstic Purpose - 0.500 0.300 Tankers

2 [ Dust Suppression 3.00 0.000 Tankers

4. The effluent shall be treated up to prescribed Standards and reuse in the process, for cooling and for green belt
devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent shall
I+ discharzed outside of industry/unit premises.

5. Water meter preferably electromagnetic/ultrasonic type with digital flow recording facilities shall be installed separatcly
{11 carepgory wise consumption of water for Industrial cooling/boiler feed, mine spray, process & domestic purposes and
data shall be submitted online through XGN monthly patrak/statements. The industry/unit shall also monitor the treated
vwastewater flow and report the same online through monthly patrak/statements.

6. Anv change in production capacity, process, raw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent, Facility expansions, production increases or process modifications which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board

7. All treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance of the terms and conditions of this consent

i, The Consent does not authorize or approve the Construction of any physical structures or facilities or the undertaking of
any work in any water course or within its high flood level (HFL) area

4, The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as
aoove conditions,

10. Compilation of Monitoring data-

i Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the
volume and nature of monitored discharge.

ir. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and
unalytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless
¢iherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications
a7 where it is not specified the guidelines as per standard methods for the examination of Water and Waste latest edition of
1= American Public Health Association, New York U.S.A. shall be used.

vl e peancr stex! bam xgu g nic.in are valid and does not vequire physical signatures. the certificate can be validated online from xgn.mp.nic.in using "TPAV" Number. Page: /6

Cousent No:AW-108874
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M.P. Pollution Control Board - Satna
Amarpatan Maihar By Pass,
Rewa Road Satna,Pin -48500;

. Satna
Tele : 07672-237273

i7i. The applicant shall tak
| N NG ke samples and measurement to meet the month| i .
through XGN the same to the Board, 'Y requirements specified above and

report onling
I, Recording of Monitoring Activities & Results-
i. The applicant shall make and mainta: i

she and maintain online r s of all i i i
oy ¢ records of all information resulting from monitoring activitics by this
in. The applicant shall record for

. cach measureme
el nt of sample

8 taken pursuant to the requirements of this Consent as
(1) The date, exact place and time of sampling

(n? The dates on which analysis were performed

(i)Who performed the analysis?

(1v)The analytical techniques or methods used and

(¥)The result of all required analysis

ii. 1 the applicant monitors any Pollutant more
monitaring in the

. The applicant shall retain for a minimum o
Calibretion and maintenance of instrumentati
The period of retention shall be extended du
pollutants by the applicant or when requeste

on and original strip chart regarding continuous monitoring instrumentation.
ring the course of any unresolved liti gation regarding the discharge of

d by Central or State Board or the court.

2. Reporting of Monitoring Results:-

N 10niroring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
r2port on line to the Board.

13, Limitation of discharge of oil Hazardous Substance in harmful quantities:-

The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant regulations
into namral water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
thz acplicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

i4. Limilation of visible floating solids and foam:
Lring the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.

15. Disposal of Collected Solid waste/sludge-

2l hazardous waste/sludge shall be disposed of as per the Authorization issued under Hazardous & other waste (M&TM)
I ules 2016. And/other Solids Sludges, dirt, silt or other pollutant separated from or resulting from treatment shall be
disposed of in such a manner as to prevent any pollutant from such materials from entering any such water Any live fish,

Shall fish or other animal collected or trapped as a result of intake water screening or treatment may be returned to eaters
liody habitat.

i6. Provision for Electric Power Failure- ) ) _ _

The applicant shall assure to the consent issuing authority that the applicant has mstal_led or provu:!ed for an alternative
clectric power source sufficient to operate all facilities utilized by the applicant to maintain compliance with the terms and
conditions of the Consent.

17. Prohibition of Bypass system of treatment facilities- . o . .

“Ihe diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions of this Consent in proh;: t;i;ed except: i s

i. whe avoid: vent loss of life or severe prope i . _
:;‘\wlt1:iél::::gslgi‘geslt:rr?nrfirzinagc or run off would gamage any facilities necessary for comPl‘lan‘ce with the ;‘ermf1 andh
¢onditions of this Consent. The applicant shall immediately notify the consent issuing authorltllt_:s in writing of each suc
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

.. X . B e T i o s

18. Industry/[nstitute/mine management shall submit the information online through XGN in reference to compliance of
¢onsent conditions.

Additional Water condition:: ‘
JE—— SIS intai discharge condition.
|. The mine management shall maintain zero
2. Mine management shall make arrangements for ground water recharge.
3. Ensure that the silt shall not flow into the nearby water body

5 ; umber Page: 3/6
i ] te cun be validatedsdlh ic.in using "TPAV™ Num g
; hysical signatures. the certifica

f « it are valul and does not require phy
C o 1 e geanrited from Xgramp.Ric.

Consent No:AW-1 08874
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i Fele : 07672-237273

o JNFITIONS PERTAINING TO AIR (PREVENTION & CONTROL OF POLLU1

' The applicant shall provide comprehensive air pollution
proposal submitted to the Board with reference 1o generati
continuously so as to achieve the level of pollutants to the

AON) ACT 1981 ;-
control system consisting of control cquipments as per the

on of emission and same shall be operated & maintained
following standurds:-

2 Amwmbient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly

o quuterly basis: The Ambient air quality norms are prescribed i P
in MoEF ) .
15/11/09. Some of the parameters are as follows: : OHE gsetie ol fisation, no; GSIYHAGCE), dated:

a. l‘ani‘cuizslc Matter (less than 10 micron) - 100 pg/m? (PM10 pg/m* 24 hrs. basis)
b. Particulate Matter (less than 2.5 micron) - 60 pg/m? (PM2.5 pg/m* 24 hrs. b:htsis)
¢. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pg/m?

d. Nitrogen Oxides [NOx] (24 hrs. Basis) - 80 ug/m?

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pg/m?

3. The industry shall take adequate measures for control of noise level generated from industrial activities within the
premises less than 75 dB(A) during day time and 70 dB(A) during night time. ’

I Industry/Unit s!mll provid_e with each stack port hole with safe platform of 1 meter width with support & spiral ladder/
Slepped ladder with hand rail up to monitoring platform as per specifications given in part-IIl emission regulation of CPCB.
I no case monkey ladder shall be allowed as stack monitoring facility.

5. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

6 All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or
made airtight to avoid the public nuisance.

7 The indastry/ unit shall ensure all necessary arrangements for control of odour nuisance from the industrial activities or
process within premises

&. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to
transportation and internal movements. Good housekeeping practices shall be adopted to avoid leakages, seepages, spillages

eC.

9_Industry shall take effective steps for extensive tree plantation preferably around the industry/unit premises for general
ilnprovement of environmental conditions and as stated in below..

(Minimum number of plants to be planted by the unit:-65 )

2

Additional Air condition:-

. Industry shall take effective steps for extensive tree plantation for general improvement of environmental conditions.

. Major approach roads and haul roads shall be metal topped.

. Drills shall be wet operated to reduce the fugitive emission.

. Mining area should be surrounded by green belt having thick canopy of the tree cover.

. Sufficient number of water tanker for water sprinkling shall be provided for the control of fugitive emission from haul road.
. The Consent/Renewal issued under Air/Water acts is subjected to the mining lease issued by Mining Department. Therefore,
at any time, if the mining lease is cancelled/suspended by Mining Department in future, this consent/renewal shall be treated as
automatically null and void with immediate effect from the date of cancellation of mining lease and industry shall immediately
stop the production at this site

hon In e B — l

Vs et b ave g tted fram ageemp nlein are valid and does not require physical signatures, the certificate can be validated online from xgn mp.nic.in using "TPAV™ Number Page: 476

Consent No:AW-108874
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Consent O
rder
M.P. Pollution Control Board - Satna
Amarpatan Maihar By Pass,
Rewa Road Satna,Pin -485001

Satna
Tele : 07672-237273

RAL CONDITIONS:
{ENERAL CONDITIONS:

" e non hazardous solid waste fitic i : o
4 I'TEI:‘ cause any nuisance/polluti }arr'ﬁ,m,g in the industry/unit/unit premises sweeping, cte. be disposed off scienti
not 10 cause an on. The applicant shall take necessary permission from civi spose scientifically so as
ate. 1f reouired. ) om civic authorites for disposal to dumping
Non Hazardous Solid wastes:-

[I'_\.'].'u ol waste
Quantity Disposal

Serep/ Plastic packing material wood, card board, gunny begs ete Sale to authorized fA
authorized party/As Per CPCB.
MOoEF Guide lines / Others.

- The applicant shall allow the staff of Madhya Prad i
‘ . : esh Pollution Co i i i
2 esseBio T sl ntrol Board and/or their authorized representative,

4. To inspect raw material stock, manufacturi i i
.. . ng processes, reactors, premises etc to perform the functions of the
b. To enter upon the applicant’s premises i

where an effluent source is located or in which i

|2 kept under the terms and conditions of this Consent. i

ey
5 T . :
P . ¢. To have access at reasonable times to any records required to be kept under the terms and conditions of this

(_onsent.
A Tai . & @ " L. ) .
. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,

[

e. To sample at reasonable times any discharge or pollutants.

- This consent / authorisation is transferable in nature, in case of any change in ownership / management, the new owner /

parmer / directors / proprietor shall immediately apply for the consent with new requisite information.

her real or personal property or any exclusive

= ] . The issuance of this Consent does not convey any property rights in eit
fringement of Central, State or local laws or

privilzges, nor does it authorise any invasion of personal rights, nor any in

regulations.
r running of pollution control devices and this arrangement
n control devices shall immediately stop electric supply to
device/devices are made functional. The

be maintained and submitted to the Board

TN ey

¢ Incustrv shall install separate electric metering arrangement fo
<iall be made in such fashion that any non functioning of pollutio
the production and shall remain tripped till such time unless the pollution control

record of electricity consumption for running of pollution control equipment shall

« very month

. Ba

74 or Air Pollution Control act, 1981 or Authorization
ns boundary movement) Rules 2016 only and does
t/Agencies have to be obtained by the

of Water pollution control Act 19
d other Waste (Management & Tra
License required from other Departmen
ere Act / Rules.

(. This consent is granted in respect
1.ndcr the provisions of Hazardous an
1:0t relate to any other Department/Agencies.
it sepzrately and have to comply separately as per th

if any shall be recoverable by the Board even at a later date.

- Balunce consent/authorisation fee,
s as required by the board not letter than 180 day prior to the

¢ The applicant shall submit such information, forms and fee
¢ate «f expiration of this consent/authorisation

mental cell, headed by senior officer of the unit for reporting the

¢ The industry/unit shall establish a separate environ
t for the previous year ending 31st

cnvironmental compliances. The industry/ Unit shall submit environmental statemen
Ifarch on or before 30th September every year to the Board.

10, Industry shall obtain membership of Emergency Response Center of the Board if needed.

liance of consent conditions shall result in the

statement for obtaining consent or comp
Water Act or section 38 (g) of the Air Act.

ded under the section 42(g) of the

g, this consent may be modified, suspended or revoked by the Boa
the following: ’

|. [.nowingly making any false

iiposition of criminal penalties as provi
rd in whole

1. After notice and opportunity for the hearin

i in part during its term for cause including, but not limited to,
(1) Violation of any terms and conditions of this Consent.
() Obtaining this Consent by misrepresentation of failure to di
(1) A change in any condition that requires temporary or perman

onsent granted will automatically be taken as canceled and

sclose fully all relevant facts.
ent reduction or elimination of the authorized discharge.

1. On violation of any of the above-mentioned conditions the ¢

necessary action will be initiated against the industry.

1.mp.nic.in using “TPAV" Number. Page: 5/6

3 o R ate pens s el oo agmmp nicdn are valid and does not require physicul signatures. the certificate can be validay

Consent No:AW-108874
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sent Order M.P. Pollution Control Board - Satna
Con Amarpatan Maihar By Pass,
Rewa Road Satna,Pin -485001

Satna
Tele : 07672-237273

.ldf r.u rm! condition:-

Consentauthorization as required under the Water (Prevention & Control of Pollution) Act,1974 |, The Air (Prevention &
Control of Pollution) Act,1981is granted to your industry subject to fulfillment of all the conditions mentioned above. For
ceruwal purpose you shall have to make an application to this Board through XGN at least Six months beforc_ th{,: date of
axpiry of this consent/authorization. The applicant without valid consent (for operation) of the Board shall not bring in to use
any outlet for the discharge of efMluent and gaseous emission.

For and on behalf of
M.P. Pollution Control Board

'™ Lam 25U ____z .
L:..';.;.ﬁ-mn:r LB
i KAILASH PRASAD SONI
P e i dadw L5, !
jcati JIDAI Server) gional OfTice
yrjnic Authentication on AADHAR from U
%1! :\f"n‘]d. IQ‘S B[}%ﬂﬁﬁrp nic in are vahd ond does not require physical signatures, the certificute cun be valiskited online from xgn mp.nic.in using "TPAV™ Number Page: 6/6
1 w.o

- Consent No:AW-10887 /0_5
%1
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nt no. 09 has carried out mining

In point no.-05 Petitioner complaint that responde
has illegally encroached into the

operations without proper boundary demarcation,
adjoining forest area.

For above complaint team of
conducted Joint survey (Hi#iae), there i
ease of respondent no. 09 (Annexer-01 survey report) .
ndent no. 09 has illegally encroached forest
k RF-759 for mining operations.

For above complaint team of team of revenue department and forest department
conducted Joint survey (HfAiwe). there is no encroachment found in forest land area
near by the sanctioned lease of respondent no. 09 (Annexure-01_ °..survey report)

In point no.-09 Petitioner complaint that respondent no. 09 (Annexure A-6) Petitioner
complaint that respondent no. 09 remove 100mtr. plantation fence.
records available of plantation 100

Above complaint is totally wrong, according to : :
hectare in RF-759 Beet Janardanpur (2016-17 to 2020-21), There 1s no provision %fzfence
in sanctioned project and also not in measurement book of that project. (Annexure- )

In point no.-09 Petitioner complaint that respondent no-. 09 mine in forest land depicted
in photographs annexure-A-7 page 34 to 41

After examine block map of RF-759 and survey report ;
nue department and forest department (reainer) GPS given in an

e forest boundary. (Annexure-DB)

Frfard &g afvd £ i

revenue department and forest department
s no excavation in forest land area near by the

sanctioned |
titioner complaint that respo

In point no.-07 Pe
tment No. 01, Kacch Karman

area under compar

rt of joint inspection of team of
nexure-A-7 page 34

reve
to 41 are outside th
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Photographs taken during Joint Inspection on dated
18/03/2026

; STHIGRYY, HE U2y, WIRT -

AT, HET WA 485111, SIRE, SETEI9, T ma 485111,
B A
Lat 24 6169 Long 81.081347

quyrz, 18/03 O01:06 PM GMT +05:30

128




' Google

i

Google

Google

%

G nj\J'c

129




G-Joglle

FHIERY, H=g ',4'(1"4.[, WG -

11, S, WY, Ty

e WUaeT, N -

185111, sjreay, o o

130




